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SINDH RIVER SCHEME
PRADESH

701 SHRI N. K. SHEJWALKAR: Will the
Minister of IRRIGATION AND
POWER/ faat$ #iv faaa =&t

be pleased to state :

IN  MADHYA

(a) what is the present position of the
Sindh River Scheme of Madhya Pradesh, and
what are the difficulties in its early
implementation;

(b) the time by when the scheme is likely
to be taken up;

(c) whether any changes have been made
in the previous scheme; and

(d) if so, the reasons therefor?]
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to Questions 122

t{THE DEPUTY MINISTER IN THE
MINISTRY ~ OF  IRRIGATION  AND
POWER/fg=€ st faega w@ar
fq § SI9-"&!(SHRI  BATINATH
KUREEL) : (a) to (d) The project report for
phase I of the Sindh river project, received in
January, 1971 from the Government of
Madhya  Pradesh is under technical

examination in the Central Water and Power
Commission.

The proposed weir site has been shift-
ed downstream of the originally con-

templated site as better foundations
were available.]
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POWER SUPPLY FROM MATATILA PLANT FOR
MADHYA PRADESH

702. SHRI N. K. SHEJWALKAR: Will the
Minister of IRRIGATION AND POWER/_
fead st fawm wat

be pleased to state -

(a) whether it is a fact that the Working
Group of the Planning Commission have
taken a decision to the effect that Pichhore and
Gwalior in Madhya Pradesh, should be
connected with 132 KV line, and the power
should be made available from the Matatila
Plant; and

(b) if so, what are the reasons for the delay
in the implementation of the
i said decision?]

f[ ] English translation.
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t{THE DEPUTY MINISTER JN THE
MINISTRY OF IRRIGATION
AND POWER/faanf =i= faam waman
" 3q-Ha7 (SHRI BAU NATH
KUREEL): (a) The Planning Commis-
sion sanctioned a 132 KV transmission
line linking Gwalior with Pichhore to
enable Madhya Pradesh to utilise their
share of power from the Matatila Hydro
Power Station located in Uttar Pradesh in
the Gwalior area.

(b) There has been no delay in the
implementation. The line is in an
advanced stage of construction and is
Sl(éheldiﬂed for completion in September,

71.
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to Questions 124

CARRYING OF EXPLOSIVE MATERIAL IN
RAILWAY WAGONS

703. SHRI SURAJ PRASAD: Will
the Minister of RAILWAYS/3a m=t be
pleased to state :

(a) what is the number of cases of
carrying explosive material in railway
wagons, which have been detected dur-
ring the last one year;

(b) what is the number of incidents of
explosions in railway wagons which
occurred during the last one year; and

(c) what steps have been taken by
Government to ensure that explosive
material is not carried on railway
wagons?]
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tfTHE DEPUTY MINISTER IN THE
I\/ITT\TTQTD v ﬂl:‘ (RAILWAYS/
liﬂ HATAT ﬂ IJU-HEl (SHRI MOHD.

SHAFI QURESHI) : (a) No cases of
illegal carrying of exploswe material in
Railway wagons were detected during the
last one year.

(b) Nil.

(c) Does not arise.|
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t[ ] English translation.



